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" GENTRAL /DMINISTRATIVE TRIBINAL
- CANG/".ORE_BENCH |

Sécond'Floor;

Commercial Complex,
-Indiranagar,f '
BANGALORE~ 560 633,

 Pated: 2 SJAN1995

eview APPLICATIQN NO:46 to 61/94 in OA.NO.1006/98 and

: ' l -+ 285 to 299 of 1994, -
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*Sri.K.Sreeramaﬁurthy and fourteen others.,
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s"Secretary;M/o.CommuncationsJ“ew Delhi and others.,

Harikrishna S.Holla,AdVOCate,No.M/S,

Second Floor,Fifth Main,Ganesha Building,
Gandainagar,Bangalore-560v009.
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Court Bldg,Bangalore-560001.

®1wording nf -ceapias of the Order~ pPassed by the

CFntral Administrative <Tribunal,8angalare.A'
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. F?ease find enclesed herewith a3 copy of the ORDER/

STAY (BDER/]IE]TERIM ORDER/ Passed by ‘thig. Tribunal in the aboxve
| mentioned ap?lication(s) on _16=01-1995,
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16.01.95

Shr; H;K.Sf Holla brings to our
notice the judgnents of the Bombay and Celcutta
Benches of Ehis Tribunal wherein those benches
had granted firancial benefits for a pesriod of
-3 yééx_-e preceding the date of filing of the

\applications and bad also given 12% interest
on such payments. Counsel says that we should .
have also followed suit of granting 12% interesti

{ on the arrears. We had followed the earlier

!
prbce'sdings except for granting interest. But ’f
the fact remains that the decis_ioné of Bombay . f
and Calcutta Banches hagw not >b_aen plécéd '
before ué when the O.A. came up' for disposal. '
What is more, having chosen to exercise our

| discretion in a particular.manner, ﬁa'nﬁu

think it inappropriate to follow other benches
in toto. | |

We, therafore, see no substence in

this review petition and the sams is dismissed.:
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- VA VAR 40 P“)
MEMBER (R) VICE CHAIRMAN

Central AdmMisirative Tribunal ..
Bangalore Bench:
Bangalore




